
 

IN THE HIGH COURT OF PUNJAB AND HARYANA AT 

CHANDIGARH  

CRWP No.4199 of 2021 (O&M) 

Date of decision: 11.05.2021 

Gulza Kumari and another  

...Petitioners 

Versus 

State of Punjab and others 

...Respondents 

CORAM: HON'BLE MR.JUSTICE  H.S. MADAAN 

  

H.S. MADAAN     , J. (Oral)     

 

 

 

 

 

 

seeking seal of approval on their live-in-relationship, which is morally 

 

 

           

       

   

   

   

   

 


